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. Speaker: After all, there are a
number of papers being laid on the Table
of the House, If you want every thing to
be read out and then a discussion on it
started, I do not know whether we will be
able to do any thing at all in this House
today, because a number of papers are
there to be laid on the Table of the House.
You are pointing out some mistakes to
the Deputy Prime Minister, Mr, Morarji
Desai, form your point of view, and he is
also replying to you, and he is laying it
on the Table of the House. If through
correspondence you can do it, it is all right.
Or else, you can raise it next time. but
not now.
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Mr. Speaker: But it is not put in the
agenda. Adbyaksh has got so much of
power but it cannot all be used.
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Mr. Speaker:
number of times.

It has been dome a

Shri Morarji Desal: May I submit that
I have laid the statement on the Table at
the request of Dr. Lohia. 1 would not
have put it if he had not requested me
to put a statement before the House, It
is not right to say that I am taking away
his right.

o T4 wAIET Afgar: g a1 fw
¥ wEw AW o1 AT arfEe

wft 7g foad (§%) @ w9 weaw
AT AT STt FT I g .,

(smmam) ...

C'NTRAL BoILERs BoaRD (NOMINATION OF
MEMBERS) RULES, AND ANNUAL REPORT OF
HinpusTAN  CanLEs LIMITED, BURDWAN

The Minister of State in the Ministry
of Industrial Development and Company
Affairs (Shri Raghunath Reddl): I beg to
lay on the Table—

(1) A copy of the Central Boilers
Board (Nomination of Members)
Rules, 1967, published in MNoti-
fiation No. G.S.R. 1094 in
Gazette of India dated the 22nd
July, 1967, under sub-section (2)
of section 28A of the Indian
Boilers Act, 1923, [Placed in
Library. See No. LT-1443/67.}

(2) A copy of the Annual Report of
the Hindostan Cables Limited,
Burdwan, for the year 1965-66
along with the—

() Audited Accounts and the
comments of the Comptroller
and Auditor General there-
on under sub-section (1) of
section 619A of the Come
panies Act, 1956.

(ii) Review by the Government

on the working of the above
Company. (Placed in Library,
See No. LT-1444/67.]



